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After ‘non-observance’ of I-Day in govt
schools, NHRC asks Punjab to explain

Amaal Sheikh

& Divya Goyal Gopal
New Delhi, Ludhiana,
August19

THE NATIONAL Human
Rights Commission (NHRC)
has sought a detailed report
from the Punjab government
after taking cognisance of a
complaint alleging that Inde-
pendence Day was not ob-
served in state-run schools lo-
catedin nural and remoteareas
ofthe state, including districts
along the Pakistan border.
Inanorder passedon Tues-
day (August 18), the Commis-
sion directed the Punjab chief
secretary to undenake a state-
wide verification exercise with
district-wise details of schools
where the Independence Day
celebrations were held or not
held, along with documentary
evidence and explanations,
and to submit an Action Taken
Report within four weeks.

A report has also been
sought from the Secretary, De-
partment of School Education
andLiteracy ofthe Union Min-
istry of Education, on the
guidelines that were issued to
states for observing I-Day on
August 15inschools across the
country. The Commission has
also directed the Union Home
Secretary “to examine the
matter and take necessary ac-
tionatitsend”.

NHRC member Priyank Ka-
noongo, whose single bench
took cognisance of the com-
plaint, told The Indian Express:
"We received acomplaint from
an NGO, Legal Rights Observ-
atory (LRO), following which
notice was issued to Punjab.”

Reacting to the NHRC no-
tice, Punjab Chief Minister
Bhagwant Mann said, " Punjab
does not need certificate of pa-
triotism from anyone. Punjabis
are the ones who made maxi-
mum sacrifices for freedom

and the Tricolour. From where
arethese humanrights people?
They mustbe from Gujarat. Ask
them if they have anyone in the
Amny. August 15 and January
26 cannot be celebmated with-
out Punjab’s participation”.

Punjab EducationSecretary
Sonali Giritold The Indian Ex-
pressthatthestate was yet to re-
ceive the NHRC's notice,

“We have duly observed
and celebrated Independence
Day across all schools. The de-
partment has photographs of
thesame,” she highlighted.

Meanwhile, Punjab Educa-
tion Minister Harjot Singh
Bains said: “Every district
headquarter celebrates Inde-
pendence Day, and so does
every municipal council, cor-
poration, tehsil, etc. School
children participate in these
functions.”

“For students, August 15is a
school holiday. So, some
schools may have cel-

ebrated on
August 14" he
added.
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NHRCnoticetoPunjab
for ‘not holding’ I-Day
eventsin govtschools
NEw DELHE The National
Human Rights Commission
(NHRC) has sought a detailed
report from the Punjab Gov-
ermnment over allegations that
Independence Day celebra-
tions were not held at some

government schools in rural,
remote and border areas,

Rights panel seeks report ongovt
schools not observing I-Day

TriBUNE NEWS SERVICE

NEW DELHI, AUGUST 19

The National Human Rights
Commission (NHRC) has
sought a detailed report from
the Punjab government over
allegations that Indepen-
dence Day celebrations were
not held at some government
schools in rural, remote and
border areas of the state.

The rights body said it had
taken cognizance of a com-
plaint alleging that students
in some government schools
were not meaningfully
involved in activities such as
flag-hoisting, singing of the
National Anthem and other
programmes related to the
freedom struggle.

The Commission has
sought a response from the
Secretary, Department of
School Education and Litera-
cy, Ministry of Education;
Secretary, Ministry of Home
Affairs; and the Chief Secre-
tary of Punjab.

The NHRC said the allega-
tions raise questions about
whether children studying
in rural, remote and border

areas were given the same
opportunities to participate
in educational and co-cur-
ricular activities as students
in wurban and better-
resourced schools.

The Commission, however,
clarified that the manner in
which an individual school
conducts Independence Day
programme cannot by itself be
treated asa human rightsviola-
tion. It said thematterwarrants
examination if there is a pat-
tern of administrative neglect,
non-compliance with govern-
ment directions or systematic
deprivation of educational and
civic opportunities because of
geographical or socio-econom-
ic circumstances.

The Commission also
referred to Article 14 of the
Constitution that guarantees
equality before law, and Arti-
cle 21A, which provides for
the right to free and compul-
sory education for children
within the prescribed age
group. It also cited Article
51A, particularly the constitu-
tional dutfies relating to
respect for the Constitution
and institutions and cherish-

ing the ideals that inspired
India’s freedom struggle.

According to Commission,
national festivals and inculea-
tion of patriotism and respect
fornational symbolsare impor-
tant components of a child's
educational experience.

At the same time, such
activities should form part
of a broader environment
supporting the academic,
physical, emotional, social,
cultural and creative devel-
opment of children.

The NHRC has asked the
authorities to clarify whether
the instructions applicable to
schools for Independence
Day 2026 were communicat-
ed to all government schools
in Punjab and whether they
were implemented uniformly.

It has also sought details of
the monitoring mechanism
put in place by the Punjab
Education Department and
whether geographical,
administrative, infrastructur-
al or other factors resulted in
some  children  being
deprived of opportunities
available to students else-
where in the state.
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TheNational Human Rights
Commission (NHRC) has
taken suo motu cognizance
ofamediareport concerning
the alleged physical assault
of two men from Manipur in
Munirka area of Delhi, with
one ofthe victims reportedly
suffering serious head injuries
and being placed on a
ventilator.

The Commission said that,
if the allegations reported in
the media are found to be
true, the incident raises serious
concerns relating to human
rights violations.

Taking note of the report
published on August 14, the
NHRC has issued anotice to
the Commissioner of Police,
Delhi, seeking adetailed report
on the incident within two
weeks.

The report sought by the
Commission is expected to
provide details of the
investigation undertaken by
the Delhi Police as well as an
updateon the medical condition
of the injured victims.

According to the media
report cited by the NHRC,
theinddent allegedly followed
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UNDERTHE PROTECTION OF
HUMAN RIGHTS ACT, 1993,
THECOMMISSION CAN
INQUIRE SUD MOTU, ONITS
OWN INITIATIVE, ORONA
COMPLAINT BYAVICTIM OR
ANOTHER PERSONACTING ON
THEVICTIM'S BEHALFINTO
ALLEGED HUMAN RIGHTS
VIOLATIONS OR NEGLIGENCE
INPREVENTING SUCH
VIOLATIONS BYPPUBLIC
SERVANTS.

a dispute over a minor issue
and resulted in the two men
beingattacked by two persons
in the Munirka area.

The Commission's
intervention comes amid the
statutory responsibility of
the NHRC to protect and
promote rights relating to
life, liberty, equality and
dignity.

Under the Protection of
Human Rights Act, 1993, the
Commission can inguire suo
mot, on its own initiative,
oronacomplaintby avictim
or another person acting on
the victim's behalf into
alleged human rights violations
or negligence in preventing
such vielations by public
servants.
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The two-week Online Short-Term Internship Programme (0STI) of the
Mational Human Rights Commission (MHRC), India concluded with 96
university-level studemts completing it. The interns were shortlisted out of
2,036 applicants from 21 states and union territories across the country.
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‘Don’t teach us patriotism’:
CM Mann after NHRC flags
‘lapses in schools’ on I-Day

Give list of schools where
[-Day observed: NHRC

» Continued from P1 also been asked to ensure an

Times News NETWORK

Chandigarh: National Hu-
man Rights Commission
(NHRC) has sought a report
from Punjab chief secretary

e within  four
weeks on a
complaint al-
leging Inde-
pendence Day
wasnotobserv-
ed under gov-
ernmental instructions in sev-
eral govt schools, particularly
in rural, remote, border and
underserved areas.

Themovedrewastrongre-
buke from chief minister
Bhagwant Mann.

“Punjab does not need a

certificate of patriotism from
the saffron party or its govt at
the Centre,” he said. “Punjabis
have made countless sacrifices
to enrich every colour in the
national Tricolour, and the
BJP or Centre should notteach
us about it. It is unfortunate
that the BJP is repeatedly in-
dulging in cheap tantrums by
questioning the nationalism
and patriotism of the state and
its people,” Mann added.

NHRC, however, clarified
that the manner in which a
school conducts an I-Day
programme cannot by itself
be treated as a human rights
violation.

»List of schools, P 3

F I The complaint, received
by the commission on
; Aug 18, further alleged
students were not “meaning-
fully involved” in flag-hoist-
ing, the national anthem and
other educational activities
connected with the freedom
struggle, constitutional val-
ues, fundamental duties and
national responsibilities.
The commission directed
the chief secretary to submit
a comprehensive statewide,
district-wise and school-wise
report. It is to include the to-
tal number of govtschoolsin
Punjab, the number where
Independence Day was ob-
served on Aug 15, where the
national flag was unfurled
and the national anthem was
observed, and the number of
schools where students par-
ticipated in the programme.
The authorities have also
been asked to provide rea-
sons for non-compliance or
inadequate compliance and
details of any complaints or
reports received before, dur-
ing or after Augl5along with
theactiontaken.
The chief secretary has

assessment of whether there
was any material disparity
between urban and rural
govt schools, accessible and
remoteschools, ordinaryand
border-area schools.

The commission said the
report must state whether
any disparity, if found, was
attributable to administra-
tive instructions, lack of su-
pervision, inadequate re-
sources, geographical con-
straints, absence of teachers
or officials, infrastructure
limitations or any other
cause, along with remedial
measures proposed or under-
taken by the state govt.

The secretary, depart-
ment of school education
and literacy, ministry of edu-
cation, hasalsobeen asked to
furnish a report indicating
the guidelines or instruc-
tions issued for Independ-
ence Day observance in
schools in 2026 and the mea-
sures taken to ensure equita-
ble participation of children
across the country The min-
istry of home affairs has
been requested to examine
the matter and take neces-
sary actionatitsend.
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NHRC seeksreportover nol-Day
celebrations at border schools

TRIBUNE NEWS SERVICE

NEWDELHI, AUGUST 19

The National Human Rights
Commission (NHRC) has
sought a detalled report from
the Punjab Government over
allegations  that Indepen-
dence Day celebrations were
not held at some govemment
schools in ruml, remote and
border areas of the state,

The rights body said it had
taken copnisance of a com-
plaint alleging that students in
some govemmert schoolswen:
not meaningfully involved in
activities such as flag-hoisting,
singingofthe National Anthem
and cther programmees related
tothe freedom struggle.

The Commission has
sought a response from the
Secretary, Department of
School Education and Litera-
cy, Ministry of Education
Secretary, Minictry of Home
Affairs; and the Chief Secre-
tary of Punjab.

The NHRC =aid the allegn.
tions raise gquestions about
whether children studying in
rural, remote and border
areas were given the same
opportunities to participate in

Raises questions on
equal opportunity
to rural students in

co-curficular activities

educational and co-curncular
activitiesas students inurban
and better-resourced schools,

The Commission, however,
clarifierd that the manner in
which anindividualschod con-
ducts Independemoe Day pro-
gramme cannot by itself be
treated asa human rightsviols
tion, It said the matterwarmnts
examination if there is a pat-
tem of administrative neglect,
non-comphiance with govem-
ment directions or systematic
deprivation of educational and
civie oppartunities because of
geographical or socio-econonm-
ic circumstances,

The Commission also
referred to Article 14 of the
Constitution that guarantees
equality before law, and Arti-
cle 214, which provides for
the right to free and compul-
sary education for children
within the prescribed age
group. It also cited Artide
51A, particularly the constitu-

tional duties relating to
respect for the Constitution
and institutions and cherish-
ing the ideals that inspired
India's freedom struggle.

Arcording to Commission,
national festivals and inculea
tion of patriotism and respect
for national symbols arel mpor-
tant components of a child's
educational experience. At the
should form part of a broader
emvimnment supporting the
academic, physical, emotional,
social, cultuml and creative
developrment of children,

The NHRC has asked the
authorities to darify whether
the mstructions applicable to
schools for Independence
Day 2026 were communicat-
ed toall povernment schools
in Punjab and whether they
were implemented um formily.

It has also sought details of
the monitoring mechanism
put in plce by the Punjab
Education Department and
whether peographical admin-
istrative, infrastructural or
other factors resulted insome
children being deprived of
opportuniies available to stu-
dents elsewhere in the state,



Indian Express, Mumbai, 20/08/2026
Page No: 9, Size: 26.38cm x 6.83cm

§7

-
S g

NATIONAL HUMAN
RIGHTS COMMISSION

AFTER ‘NON-OBSERVANCE’ OF INDEPENDENCE DAY IN GOVT SCHOOLS

NHRC seeks report from Punjab government

Amaal Sheikh

& Divya Goyal Gopal
New Delhi, Ludhiana,
Augusti9

THENATIONAL Human Rights
Commission(NHRC) hassought
adetailed report from the Pun-

jabgovemment after taking cog-
nisance of a complaint alleging
that Independence Daywasnot
observedinstate-runschoolslo-
cated in rural and remote areas
of the state, including districts
along the Pakistan border.
Inanorder passed on Tues-

day (Angust 18), the Commission
directed the Punjab chiefsecre-
tary to undertake a statewide
verification exercise with dis-
trict-wise details of schools
where the Independence Day
celebrations were held or not
held, along with documentary

evidence and explanations, and
to submit an Action Taken Re-
portwithin four weeks. A report
has also been sought fromthe
Secretary, Department of School
Education and Literacy of the
Union MinistryofEducation, on
the guidelines that were issued

to states for observing I-Day.

Chief Minister Bhagwant
Mann said, “Punjab does not
need certificate of patriotism
from anyone. Punjabis are the
ones who made maximum
sacrifices for freedom and the
Tricolour.”
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NHRC asks Punjab
to explain why I-Day
notobservedin

state govt schools

Mann hitsback:
‘Punjabis do not
need certificate
of patriotism’

Amaal Sheikh &
DivyaGoyal Gopal
New Delhi, Ludhiana,
August19

THE NATIONAL Human
Rights Commission (NHRC)
has sought a detailed report
from the Punjab government
after taking cognizance of a
complaint alleging that Inde-
pendence Day was not ob-
served in state-run schoolslo-
cated inrural and remote areas
ofthe state, including districts
along the Pakistan border.

In anorderpassed on Tues-
day (August 18), the Commis-
siondirected the Punjab chief
secretary to undertake a state-
wide verification exercise with
district-wise details of schools

REGION PAGE 12
TEACHERSSAY MOST
SCHOOLS OBSERVED
EVENTONAUG 14,CITE
NATIONALHOLIDAY

‘where the Independence Day
celebrations were held or not
held, along with documentary
evidenceandexplanations, and
to submitan Action Taken Re-
port (ATR) within four weeks.
A report has also been
sought from the Secretary, De-
partment of School Education
and Literacy of the Union Min-
istry of Education, on the guide-
lines that were issued tostates
for observing I-Day on August
15inschoolsacrossthecountry.
The Commission hasalso di-
rected the Union Home Secre-
tary “toexamine the matterand
take necessary actionat itsend”.
NHRCmember Priyank Ka-
noongo, whose single bench
took cognizance of the com-
plaint, told The Indian Express:
»CONTINUEDONPAGE 12

ﬁRCasks Punjabto
explain why I-Day not
observed ingovtschools

“We received a complaint
from an NGO, Legal Rights Ob-
senatory (LRO), followingwhich
noticewasissued toPunjab.”On
his X account, Kanoongo re-
posted a post by LRO, with the
announcement that notice had
been issued.

PostsbyKanoongo on Xsug-
gesthevisited schoolsin Punjab’s
border district of Fazilka, and
participatedinan FDay function
with students on August 15. He
posted pictures of the celebra-
tion.and wrote: “India’s first vil-
lage, DonaNanka locatedon the
India-Pakistan border in Fazilka
district, Punjab, celebrated the
festival of Independence Day

ithchildren. Thereare noroads
here — no dean drinking water
— no playground —norany fa-
cility for studies above pri
level, Despite this, the spirit of
these children is truly remark-
able” He alleged in the post that
“due to the state govemment’s
negligence, there's such pro-
found misfortune here that no
villageschooleverholdsanInde-
pendence Day programme.”
However, “for the first time,
upon my arrval, these children
performed the flag hoisting and
sang the national anthem.”

Askedaboutthisvisitto Pun-
jab'sborder areas Kanoongotold
The Indian Express: “Thisishow
Iwork. Iconduct field inspec-
tions.” Kanoongo also posted a
video of an apparently locked
school building in Mahatam
Nagar of Fazilka on Indepen-

dence Day. Tagging Aam Aadmi
Party (AAP) national convenor
Arvind Kejrwal and Punjab
ChiefMinister Bhagwant Mann,
Kanoongo wrote: “Thisisgov-
ernmental treason! In the vil-
lages adjacent to the Pakistan
border in Punjab, neither Inde-
pendence Day has been cel-
ebratedin theschoolsnorhasthe
tricolor been hoisted. Not just in
schools, but in panchayats too,
national festivalsare being disre-
spected; even the nationalan-
themhasnotbeensung. Thisan-
archyby Kejriwal and Mannand
theinsulttoMother Indiawillnot
betolerated The strictestaction
willbetaken,”
Punjabhas been ruledbythe
AAPsince March 2022, Assem-
bly polls are due in the state ina
few months. Reacting to the
'NHRC notice, PunjabChief Min-
ister Bhagwant Mann said, "Pun-
jab does not need certificate of
patriotism from anyone. Punja-
bisare the oneswhomade maxi-
‘mumsacrifices for freedomand
the Tricolour. Fromwhere are
these human rights people?
They must be from Gujarat. Ask
them if they have anyone inthe
Arnty. August 15and January 26
cannot be celebrated without
Punjab’s participation”. Punjab
Education Secretary Sonali Giri
told The Indian Expressthatthe
state was yet to receive the

observed and celebrated Inde-

NHRC ber Priyank

durina the Indenend: P

function at GPS Dona Nanka, Fazilka on August15. sews

pendence Day acrossall schools
inthe state as carried out every
year. Thedepartment has photo-
graphs ofthe same,”Gir said.
Punjab Education Minister
Harjot Singh Bains said: "Every
district headquarter celebrates
Independence Day, and so does
everymunicipal coundil, corpor-
ation, tehsil, etc. Schoolchildren
participate in these functions.”
Bains added that “For stu-

tional responsibilities™.

The NHRC notice said that
suchdefidendies, ifestablished,
may have left children inthese
schoolswith “asubstantiallydif-
ferent educational and civic ex-
perience” from those in better-
resourcedorurban schools.

According to the Commis-
sion, it was necessaryto examine
whether children in such gov-
emment schools, particularly

right to free and compulsory
education, along with Article
SlA(a)and (b), which it says “re-
flect the constitutional impor-
tanceattachedtorespect for the
Constitution, itsidealsandinsti-
tutions, and to cherishing the
ideals which inspired India's
freedomstruggle”.

The Commission referred to
previous govemment directions
relatingtolndependence Day in
schools, including a 2017 com-
munication issued by the then
Ministry of Human Resource
Development, directing activ-
itiesto create a festive and pa-
triotic atmosphere.

Italsoreferredtoinstructions
issued by the Punjab Education
Department in August 2017 on
unfurdingthe flagand observing
theanthem, and aCBSE circular
of August2026issuedin connec-
tion withthe Har Ghar Tiranga
campaign.

The Commission said it
wantedtoascertain whether the
2026 instructions were duly
communicated to all govern-

dents, August 15 is a national  thosei | border inthestate,imple-
holiday. (Therefore,) Some areas, were "affordedanequal  mented uniformly, and moni-
schools may have celebratedon  opportunity to participate in  tored. Punjab being a border
August 4. Thiscouldbetherea-  educational and co-curricular  state, facescertain specific chal-
son forthe notice. [ willcheck.It  activities” intended toacquaint  lenges in delivering public edu-
iswrong tosay that wedidnot  themwiththecountrysnational  cational services, itsaid.
ceebrate” values, The NHRC has directed the

Thecomplaint alleged thatin The notice said that while  chiefsecretary toconduct a dis-
several, tschools,par-  “The mere mannerin whicha  trict-wiseandschool-wiseverifi-
ticulady those inborder, rural  particular school conducts an  cation of the allegations.
andallegedlyunderserved areas,  observance cannot, without Ithasalso sought informa-
Independence Day "wasnotob-  more, becharacterised asaviol-  tionon the number of govern-
served in the manner contem-  ation of human rights”, cases ment schools in Punjab, the
plated undert i issions, admin-  number of: observed
emmental instructions”, and  istrative neglect or noncom-  Independence Dayon August15,
thatstudents “wereallegedlynot  pliance with govemmentdirec-  in how many schools the Na-
meaningfullyinvolved in flag- i inthe' ivationof  tonalFlag iredand the
hoisting, the National Anthem  educational and civicopportun-  National Anthemwasobserved,
and other educational activities  ities”, warmant examination. the extent of student participa-
connected with the freedom TheorderreferstoArticle 14 tion, and the action taken in
struggle, constitutional values,  of the Constitution on equality  casesofnon-compliance withdi-
Fundamental Duties and na-  beforelaw and Article2IAonthe  rections.
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Mann govt over
i ¥y
I-Day ‘fiasco
CHANDIGARH, AUGUST 19
Hours after the National
Human Rights Commission
(NHRC) sought a report
from the Punjab Govern-
ment over allegations that
Independence Day celebra-
tions were not held at some
government gchoaols,
Pradesh Congress Commit-
tee (PCC) chief Amrinder
Singh Raja Warring today
accused Chief Minister
Bhagwant Singh Mann of
trying tohush up the matter.
“There appears to be some
serious reason, which the poy-
emment is trying to hide.” he
said, “If Independence Day
was not celebrated for securi-
ty reasons, then it is a cause
for concern,” he said, adding
that “it calls for urgent atten-
tion by the state government
and the Centre”, — TNS
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NHRC, India takes suo motu cognizance of the reported physical assault on two men from Manipur in Munirka
area of Delhi

By: Odisha Diary Bureau

Date: August 19, 2026

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that two
men from Manipur were assaulted by two persons in the Munirka area of Delhi. Reportedly, one of the victims
sustained serious head injuries and has been put on a ventilator at a hospital.

The Commission has observed that the contents of the news report, if true, raise serious issues of violation of
human rights. Therefore, it has issued a notice to the Delhi Police Commissioner, calling for a detailed report on
the matter within two weeks. The report is expected to include the investigation and the health status of the

injured.

According to the media report, carried on 14th August 2026, a dispute over a minor issue led to the attack on the

victims.
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I-Day row: Punjab teachers say most schools held function a day earlier, cite national holiday

NHRC member who issued notice 'inspired by PM Modi', was 'youngest' NCPCR chair
Written by: Divya Goyal
Ludhiana Updated: Aug 20, 2026 08:48 AM IST

Teachers from Punjab’s Fazilka and Ferozepur districts on Wednesday said it was not practically possible to hold
Independence Day functions in all the government schools on August 15 as educationists and students often
attend tehsil or district level functions while educational institutions remain closed on account of the day being a
national holiday.

The National Human Rights Commission (NHRC) on Tuesday issued an order directing the Punjab chief secretary
to undertake a statewide verification exercise with district-wise details of schools where the Independence Day
celebrations were held or not held, along with documentary evidence and explanations, and to submit an Action
Taken Report (ATR) within four weeks.

The notice has been issued by a single bench of the NHRC, headed by Priyank Kanoongo, who took cognizance of
a complaint by an NGO alleging “non-observance” of I-Day function in some state-run schools in Punjab, especially
in rural and border areas.

In a series of posts on X, Kanoongo said he had visited some schools in Punjab'’s border district Fazilka on August
15 and participated in the I-Day at Government Primary School (GPS) at Dona Nanka, claiming that it was “the
“only village” where such a programme was held. “Rest all schools we visited were lying locked,” he claimed.

Speaking to the Indian Express, teachers, however, said that it was wrong to say that government schools did not
observe I-Day.

A teacher from Fazilka district, who heads a cluster of 11 schools, said: “Majority schools under my supervision
held I-Day function on August 14. On August 15, teachers are on duty at tehsil or district-level programmes. Most
students too perform at such functions on August 15, so practically it is not possible to hold and attend two
functions. In all other schools, I-Day was observed just like we do every year. Also, August 15 is a national holiday,
so it is never mandatory for the students to attend events at school.”

“The attendance of teachers and children who participate in I-Day functions, is always duly marked,” said another
teacher.

Rajeev Chagti, head teacher, GPS Dona Nanka said they organized the function after receiving Kanoongo's
schedule in advance. “It is not possible to hold functions in all schools as both teachers and children participate in
district-level celebrations,” he said.
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Jagwinderjit Singh Grewal, additional deputy commissioner, Fazilka, said: “The NHRC member had appreciated the
Dona Nanka school function in my presence. He had enquired from locals that why the function was not held in all
schools, and was told that it was practically impossible as teachers and children participate in district-level
function.”

While Punjab Education Secretary Sonali Giri termed Kanoongo's allegations as baseless, Chief Minister Bhagwant
Mann said Punjab does not need a certificate of patriotism. “Ninety per cent of those who sacrificed their lives in
the freedom struggle were from Punjab,” he said.

A native of Madhya Pradesh is a two-time former chairperson of National Commission for Protection of Child
Rights (NCPCR).

According to his profile on the official NHRC website, Kanoongo was “inspired by Prime Minister Narendra Modi's
vision on digitization”, so he “digitized the existing monitoring mechanism in NCPCR and launched 8 portals for
monitoring of various child related Acts/Laws.”

Inspired by PM's “Pariksha Pe Charcha” initiative, Kanoongo organized 200 district-level “Parkisha-Parv” events on
issue of exam stress among children.

The profile further states that he was the “Youngest chairperson” of the NCPCR, heading it for two consecutive
terms from 2018 to 2021 and from 2021 to 2024. He has also authored a book — Pinjra- The Cage — that presents
an account of the lives of children in child care institutions.
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2 Manipur Men Attacked In Delhi's Munirka: NHRC Takes Suo Motu Cognizance

Reportedly, one of the victims with serious head injuries has been put on a ventilator at a hospital. The
Commission issues a notice to the Delhi Police Commissioner, calling for a detailed report on the matter within
two weeks

FPJ News ServiceUpdated: Wednesday, August 19, 2026, 07:11 PM IST

Delhi: The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report
that two men from Manipur were assaulted by two persons in the Munirka area of Delhi. Reportedly, one of the
victims sustained serious head injuries and has been put on a ventilator at a hospital.

NHRC seeks police report

The Commission has observed that the contents of the news report, if true, raise serious issues of violation of
human rights. Therefore, it has issued a notice to the Delhi Police Commissioner, calling for a detailed report on
the matter within two weeks. The report is expected to include the investigation and the health status of the
injured.

According to the media report, carried on 14th August 2026, a dispute over a minor issue led to the attack on the

victims.
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Sexual assault of college student: NHRC seeks fresh ATR from Jajpur SP, DLSA
PNN Updated: August 19th, 2026, 09:59 IST in Metro, State, Top Stories, Trending

Kendrapada: The National Human Rights Commission (NHRC) has sought a fresh Action Taken Report (ATR) from
the Superintendent of Police, Jajpur, and the Secretary of the District Legal Services Authority (DLSA), Jajpur, in
connection with the alleged sexual assault of a 19-year-old college student and sought details of compensation
provided to the victim under the Victim Compensation Scheme.

The Commission passed the order August 17, 2026, while hearing a complaint filed by human rights defender
Sagar Jena. According to the complaint, a 19-year-old female student of a college in Jajpur district allegedly
attempted suicide after being sexually assaulted by a lecturer January 6, 2025.

Kendrapada: The National Human Rights Commission (NHRC) has sought a fresh Action Taken Report (ATR) from
the Superintendent of Police, Jajpur, and the Secretary of the District Legal Services Authority (DLSA), Jajpur, in
connection with the alleged sexual assault of a 19-year-old college student and sought details of compensation
provided to the victim under the Victim Compensation Scheme.

The Commission passed the order August 17, 2026, while hearing a complaint filed by human rights defender
Sagar Jena. According to the complaint, a 19-year-old female student of a college in Jajpur district allegedly
attempted suicide after being sexually assaulted by a lecturer January 6, 2025.
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Neither I-Day celebrated in border schools nor Tricolour hoisted: NHRC member Priyank Kanoongo slams Punjab
govt
Public TV Last updated: August 19, 2026 2:59 pm

NEW DELHI: National Human Rights Commission (NHRC) member Priyank Kanoongo, in a scathing attack on the
Aam Aadmi Party (AAP), claimed that neither has Independence Day been celebrated in the schools and
panchayats located in border villages adjacent to Pakistan nor has the tricolour been hoisted, adding that even
the national anthem has not been sung there.

In an X post on Saturday, he targeted AAP national convenor Arvind Kejriwal and Punjab Chief Minister Bhagwant
Mann, saying that the country will not tolerate such disrespect to Mother India.

“This is governmental treason!! In the villages adjacent to the Pakistan border in Punjab, neither Independence
Day has been celebrated in the schools nor has the tricolour been hoisted. Not just in schools, but in panchayats
too, national festivals are being disrespected; even the national anthem has not been sung. This anarchy by
@ArvindKejriwal and @BhagwantMann and the insult to Mother India will not be tolerated. The strictest action
will be taken,” he said.

Meanwhile, the 80th Independence Day celebrations were held across the country with the national ceremony at
the Red Fort in New Delhi, where Prime Minister Narendra Modi hoisted the Tricolour and addressed the nation.
The Prime Minister’s Independence Day address focused on India’s development journey and the goal of building
a 'Viksit Bharat' by 2047, with emphasis on self-reliance, youth, technology, infrastructure, reforms and national
security.

This year’s celebrations also carry special significance as India marks 150 years of ‘Vande Mataram'. The National
Song was rendered at the Red Fort ceremony as part of the Independence Day celebrations. Across the states, the
flag-hoisting ceremonies served as a reminder of the sacrifices made during India’s freedom struggle and the
country’s continuing journey towards development and progress.

From Gujarat and Haryana to Chhattisgarh, Odisha and Assam, the participation of state leaders in the
celebrations reflected the nationwide spirit of Independence Day, with the Tricolour flying at official venues and
public institutions across the country.

The celebrations also highlighted the role of citizens and young people in carrying forward the values associated
with India’s freedom struggle and contributing towards the country’s future development. (ANI)
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NHRC, India takes suo motu cognizance of the reported physical assault on two men from Manipur in Munirka
area of Delhi
By iednewsdesk August 19, 2026

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that two
men from Manipur were assaulted by two persons in the Munirka area of Delhi. Reportedly, one of the victims
sustained serious head injuries and has been put on a ventilator at a hospital. SouthAsians & Diaspora

The Commission has observed that the contents of the news report, if true, raise serious issues of violation of
human rights. Therefore, it has issued a notice to the Delhi Police Commissioner, calling for a detailed report on
the matter within two weeks. The report is expected to include the investigation and the health status of the
injured.

According to the media report, carried on 14th August 2026, a dispute over a minor issue led to the attack on the
victims.
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NHRC seeks report on non-observance of Independence Day in Punjab govt schools

In an order dated August 18, the NHRC said it had taken cognisance of a complaint alleging that students in some
government schools were not meaningfully involved in activities such as flag-hoisting, the National Anthem and
programmes related to the freedom struggle

Surya S Pillai
Tribune News Service
New Delhi, Updated At : 11:20 AM Aug 19, 2026 IST

The National Human Rights Commission (NHRC) has sought a detailed report from the Punjab Government over
allegations that Independence Day celebrations were not held at some government schools in rural, remote and
border areas of the state.

In an order dated August 18, the NHRC said it had taken cognisance of a complaint alleging that students in some
government schools were not meaningfully involved in activities such as flag-hoisting, the National Anthem and
programmes related to the freedom struggle, constitutional values, fundamental duties and national
responsibilities.

The Commission has sought a response from the Secretary, Department of School Education and Literacy,
Ministry of Education; the Secretary, Ministry of Home Affairs; and the Chief Secretary of Punjab.

The NHRC said the allegations raise questions about whether children studying in rural, remote and border areas
were given the same opportunities to participate in educational and co-curricular activities as students in urban
and better-resourced schools.

The Commission, however, clarified that the manner in which an individual school conducts an Independence Day
programme cannot by itself be treated as a human rights violation.

It said the matter warrants examination if there is a pattern of administrative neglect, non-compliance with
government directions or systematic deprivation of educational and civic opportunities because of geographical
or socio-economic circumstances.

The Commission also referred to Article 14 of the Constitution which guarantees equality before law, and Article
21A, which provides for the right to free and compulsory education for children within the prescribed age group.

It also cited Article 51A, particularly the constitutional duties relating to respect for the Constitution and
institutions and cherishing the ideals that inspired India’s freedom struggle.

According to the Commission, national festivals and inculcation of patriotism and respect for national symbols are
important components of a child’s educational experience.
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At the same time, such activities should form part of a broader environment supporting the academic, physical,
emotional, social, cultural and creative development of children.

The NHRC has asked the authorities to clarify whether the instructions applicable to schools for Independence
Day-2026 were communicated to all government schools in Punjab and whether they were implemented
uniformly.

It has also sought details of the monitoring mechanism put in place by the Punjab Education Department and
whether geographical, administrative, infrastructural or other factors resulted in some children being deprived of
opportunities available to students elsewhere in the state.
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NHRC takes cognisance of complaint flagging non-observance of Independence Day in government schools
located along India-Pakistan border in Punjab
August 19, 2026 | 11:55 AM

The National Human Rights Commission (NHRC) has taken cognisance of a complaint highlighting non-
observance of Independence Day in certain government schools in the villages of Punjab located along the India-
Pakistan border. The NHRC Bench headed by Priyank Kanoongo issued a notice to the state government on 18th
August, seeking a detailed report.

The Commission acted on a complaint filed on 17th August raising concerns over Independence Day celebrations
not being held in several government schools, particularly those located in border villages of Punjab.

It issued directions to the Aam Aadmi Party (AAP) government in Punjab to examine whether children studying in
these government schools were afforded an equal opportunity to participate in educational and co-curricular
activities intended to acquaint them with the country’s constitutional framework, freedom struggle, national
symbols, civic responsibilities and national values.

The NHRC emphasised the significance of observance of national festivals at schools and inculcation of a feeling
of patriotism and respect for national symbols in children.

It said that occasions of national importance such as Independence Day offer children an opportunity to learn
about India's freedom struggle, the Constitution, national symbols, civic duties, national unity and democratic
values.

The Commission further emphasises that the observance of national festivals and inculcation of patriotism and
respect for national symbols are important components of a child’'s educational experience; however, such
activities should not operate to the exclusion or restriction of the child’s overall development. Educational
institutions are expected to provide an environment that facilitates the holistic development of every child,
including academic, physical, emotional, social, cultural and creative development, consistent with the
constitutional guarantee of the right to education under Article 21-A of the Constitution of India,” the Commission
stated in the notice.

The Commission asked the Punjab Education Department to apprise it “whether the instructions applicable to
schools in connection with Independence Day, 2026 were duly communicated to all Government schools in
Punjab; whether they were implemented uniformly; what monitoring mechanism was put in place by the State
Education Department; and whether any geographical, administrative, infrastructural or other factor resulted in
certain categories of children being deprived of opportunities available to children elsewhere in the State”.

NHRC directs Punjab government to identify schools that did not observe Independence Day
The Human Rights body directed the Punjab government to identify the districts and schools where
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Independence Day activities were not conducted, specifically identify schools situated in rural, remote and border
areas, provide the reasons recorded for non-compliance or inadequate compliance and indicate whether any

complaints or reports of non-compliance were received before, during or after 15th August and the action taken
thereon.

“The report shall specifically state whether any such disparity, if found, was attributable to administrative
instructions, lack of supervision, inadequate resources, geographical constraints, absence of teachers/officials,
infrastructure limitations, or any other identifiable cause, and the remedial measures proposed or undertaken by
the State Government,” the Commission stated.

The Commission has sought a detailed Action Taken/Compliance Report from the Chief Secretary, Punjab, within
four weeks. It has also sought relevant information from the Ministry of Education, Government of India, and
informed the Ministry of Home Affairs for appropriate action.



§

i Statesman, Online News, 20/08/2026

Source: https://www.thestatesman.com/india/nhrc-seeks-report-on-non-

observance-of-independence-day-in-government-schools-in-punjabs-
border-areas-1503628948.html

NHRC seeks report on non-observance of Independence Day in government schools in Punjab’s border areas

The NHRC Bench of Priyank Kanoongo took the action over the complaint that specifically raised concerns
regarding government schools in rural, remote and border areas, where Independence Day celebrations were
allegedly not conducted.

Statesman News Service | Chandigarh | August 19, 2026 12:04 pm

The National Human Rights Commission (NHRC) has taken cognisance of a complaint regarding non-observance
of 80th Independence Day in Punjab's government schools and sought a detailed report from the Bhagwant
Mann-led AAP government in the state.

The NHRC Bench of Priyank Kanoongo took the action over the complaint that specifically raised concerns
regarding government schools in rural, remote and border areas, where Independence Day celebrations were
allegedly not conducted. This potentially deprived children studying in these schools of an opportunity to
participate in national celebrations, it stated.

The state government has been ordered by the bench to examine whether children living in border and remote
areas were denied the same educational, cultural and civic opportunities relating to Independence Day that were
available to children in other parts of the state.

The AAP government has been asked to provide state-wise, district-wise and school-wise details regarding the
observance of Independence Day on August 15, including the number of government schools where the National
Flag was hoisted, the National Anthem was sung and students participated in the celebrations.

Also, it needs to identify the schools where the prescribed activities were not conducted and explain the reasons
for such non-compliance.

Specifically, the bench has directed verification of schools in rural, remote and border areas, demanding details of
any disparity in the opportunities available to children in these areas.

Further, it noted that national occasions such as Independence Day provide children with an important
opportunity to learn about India’s freedom struggle, the Constitution, national symbols, civic duties, national unity
and democratic values.Geographic Reference

Punjab’s Chief Secretary has been asked to submit a detailed Action Taken/Compliance Report within four weeks.
Moreover, the bench has sought relevant information from the Ministry of Education, Government of India, and
informed the Ministry of Home Affairs for appropriate action.
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Did some Punjab schools skip Independence Day celebrations? NHRC seeks report

The complaint focuses on government schools in rural, remote and border areas where Independence Day
celebrations were allegedly not held.

Published on: Aug 19, 2026, 11:24:12 IST HT News Desk

The National Human Rights Commission of India (NHRC), through its Bench headed by Priyank Kanoongo, has
sought a detailed report from the Punjab government over allegations that Independence Day was not observed
in some government schools across the state.

The complaint focuses on government schools in rural, remote and border areas where Independence Day
celebrations were allegedly not held. The NHRC is examining whether this resulted in children studying in these
schools being denied an opportunity to take part in the national celebrations, news agency ANI reported.

NHRC examines equal opportunities for children

The Bench has asked the Punjab government to determine whether children in border and remote areas received
the same educational, cultural and civic opportunities linked to Independence Day as children elsewhere in the
state.

The state government has been directed to submit state-wise, district-wise and school-wise information on the
observance of Independence Day on 15 August. The details must include the number of government schools
where the national flag was hoisted, the National Anthem was sung and students took part in the celebrations.

The government has also been asked to list schools where the prescribed activities were not held and provide

reasons for the non-compliance.

Details sought from rural and border schools
The NHRC Bench has specifically directed the verification of government schools in rural, remote and border
areas. It has also sought information on any disparity in the opportunities available to children studying in these

locations.

The Bench observed that occasions such as Independence Day give children an opportunity to learn about India's
freedom struggle, the Constitution, national symbols, civic duties, national unity and democratic values.

Four-week deadline
The Chief Secretary, Punjab, has been directed to submit a detailed Action Taken/Compliance Report within four

weeks.

The Bench has also sought relevant information from the Ministry of Education, Government of India, and
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informed the Ministry of Home Affairs for appropriate action.

The NHRC Bench of Priyank Kanoongo is seeking to establish whether children in border areas were denied equal
opportunities to participate in the observance of the national festival solely because of the geographical location

of their schools.

(With ANI inputs)
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NHRC Seeks Report from Delhi Police Over Assault on Manipur Men
TEN NEWS NETWORK
On Aug 19, 2026

New Delhi (19/08/2026): The National Human Rights Commission (NHRC), India has taken suo motu cognizance of
a media report that two men from Manipur were assaulted by two persons in the Munirka area of Delhi.
Reportedly, one of the victims sustained serious head injuries and has been put on a ventilator at a hospital.

The Commission has observed that the contents of the news report, if true, raise serious issues of violation of
human rights. Therefore, it has issued a notice to the Delhi Police Commissioner, calling for a detailed report on
the matter within two weeks. The report is expected to include the investigation and the health status of the
injured.

According to the media report, carried on 14th August 2026, a dispute over a minor issue led to the attack on the
victims.
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‘Don't teach us patriotism’: CM Mann after NHRC seeks report on I-Day ‘school lapses’
City |Aug 20, 2026, 00:53 IST

Chandigarh: The National Human Rights Commission (NHRC) has sought a report from Punjab chief secretary
within four weeks on a complaint alleging Independence Day was not observed under governmental instructions
in several govt schools, particularly in rural, remote, border and allegedly underserved areas.

The move drew a strong rebuke from chief minister Bhagwant Mann. “Punjab does not need a certificate of
patriotism from the saffron party or its govt at the Centre. Punjabis have made countless sacrifices to enrich every
colour in the national Tricolour, and the BJP or Centre should not teach us about it. It is unfortunate that the BJP is
repeatedly indulging in cheap tantrums by questioning the nationalism and patriotism of the state and its
people,” Mann said.

The complaint, received by the commission on Aug 18, further alleged students were not “meaningfully involved”
in flag-hoisting, the national anthem and other educational activities connected with the freedom struggle,
constitutional values, fundamental duties and national responsibilities.

The commission directed the chief secretary to submit a comprehensive statewide, district-wise and school-wise
report. It is to include the total number of govt schools in Punjab, the number where Independence Day was
observed on Aug 15, where the national flag was unfurled and the national anthem was observed, and the
number of schools where students participated in the programme.

The authorities have also been asked to provide reasons for non-compliance or inadequate compliance and
details of any complaints or reports received before, during or after Aug 15 along with the action taken.

The chief secretary has also been asked to ensure an assessment of whether there was any material disparity
between urban and rural govt schools, accessible and remote schools, ordinary and border-area schools.

The commission said the report must state whether any disparity, if found, was attributable to administrative
instructions, lack of supervision, inadequate resources, geographical constraints, absence of teachers or officials,
infrastructure limitations or any other cause, along with remedial measures proposed or undertaken by the state
govt.

The secretary, department of school education and literacy, ministry of education, has also been asked to furnish
a report indicating the guidelines or instructions issued for Independence Day observance in schools in 2026 and
the measures taken to ensure equitable participation of children across the country. The ministry of home affairs
has been requested to examine the matter and take necessary action at its end.
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NHRC seeks report from Delhi Police over assault on two Manipur men in Munirka
By Legal Desk -August 19, 2026

The National Human Rights Commission (NHRC) has taken suo motu cognizance of the reported assault of two
men from Manipur in Delhi's Munirka area. One of the victims has reportedly suffered serious head injuries and is
on ventilator support.

The Commission has issued a notice to the Delhi Police Commissioner seeking a detailed report on the incident
within two weeks. The report is expected to include details of the circumstances leading to the alleged assault, the
police action taken so far and the medical condition of the injured victim.

According to the media report on which the NHRC took cognizance, the two men were allegedly attacked by two
persons in Munirka, South Delhi. One victim sustained severe head injuries and is currently undergoing treatment
in hospital.

The NHRC stated that if true, these claims represent a critical breach of human rights that demands urgent action
from authorities. The Commission’s suo motu action means that it has initiated proceedings based on the
reported incident without requiring a formal complaint from the victims.

The Delhi Police has been directed to submit its report within two weeks. The NHRC will examine the response
and may take further action based on its findings.

The intervention comes against the backdrop of concerns over the safety of people from the Northeast residing in
Delhi and other parts of the country. The NHRC has previously taken suo motu cognizance of alleged attacks
involving people from Manipur in Delhi, including a reported assault on a woman in Malviya Nagar after she
objected to alleged lewd and racial abuse.

The Commission’s intervention reflects its mandate to inquire into alleged human rights violations and seek
accountability from the authorities concerned.
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ETV Bharat / state
CM Mann Rebuffs Opposition Attack Over NHRC Notice On Skipping [-Day Celebrations In Border Schools

Punjab chief minister has reacted sharply after the NHRC issued a notice to state that Independence Day
celebrations are not being held in border schools.

By ETV Bharat English Team
Published : August 19, 2026 at 5:51 PM IST

Chandigarh: Punjab Chief Minister Bhagwant Mann has taken strong exception to the notice which has been
issued by the National Human Rights Commission (NHRC) to the state that the Independence Day celebrations
were skipped in border and rural schools.

While talking to reporters in Chandigarh, Mann rejected the politics of opposition parties of issuing "patriotic
certificates". Mann said that the state has made a significant contribution to the sacrifices that have been made to
the country's freedom struggle.

The NHRC has issued a notice to the Chief Secretary of Punjab expressing serious concern that the Independence
Day celebrations were not held in government schools in border and rural areas. The commission has considered
this as a violation of Article 14 (Right to Equality), Article 21-A (Right to Education) of the Constitution and the Right
to Education (RTE) Act, 2009.

The NHRC has directed the state government to submit a detailed action taken report within four weeks, and
furnish it with details about schools in which the programmes were not held and the action that has been taken
against the officials.

"They (opponents or agencies) should not give us or Punjab certificates of patriotism. Most sacrifices during the
freedom struggle were made by Punjabis alone," Mann said.

Chief Minister took a dig at the NHRC for issuing the notice. "These human rights people must be from Guijarat.
Ask them if any of your family members are in the Army? August 15 and January 26 would not have been possible
without the sacrifices of Punjab. They even refused to run the tableau of our Kartar Singh Sarabha and Shaheed
Bhagat Singh," said the Chief Minister.

The issue has also triggered a political controversy. Punjab Congress president and Ludhiana MP Amarinder Singh
Raja Warring has slammed the Aam Aadmi Party government over the issue.

"The AAP government should explain to the entire country why Independence Day celebrations were not
celebrated in government schools in border and rural areas. Although the NHRC has taken cognisance of this
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matter, the issue is very serious," Warring said.

Raising questions over the chief minister, Warring said, "How can school children be deprived of Independence
Day celebrations? Was there any special reason, like security concerns, behind this? Chief Minister Bhagwant
Mann should come forward and be answerable to the people.”
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Guijarat Sachivalaya blacklists, denies entry to woman social activist: Will NHRC probe?
By Kantilal Parmar* Thursday, August 20, 2026

I have approached the National Human Rights Commission (NHRC) seeking an independent, impartial, and
transparent investigation into a serious incident that took place at the Gujarat Secretariat in Gandhinagar on
August 18, 2026.

The matter concerns social activist and women'’s rights leader Chandrikaben Solanki, who, according to the
information available to me, was denied an entry pass to the Secretariat when she went there to meet Gujarat's
Social Justice and Empowerment Minister, Dr. Manishaben Vakil, to raise an issue concerning social justice.

What is particularly troubling is that she was reportedly told that she was “blacklisted.”

For me, this raises a fundamental question: Can a citizen, particularly a woman social activist seeking to make a
legitimate representation to the government, simply be denied entry to the state Secretariat without a clear legal
and administrative basis?

If a citizen is denied access or placed on a blacklist, there should be a written order, a decision by a competent
authority, clearly stated reasons, and a specific legal or regulatory basis for that action.

That is why I have asked the NHRC to examine the matter independently rather than allowing assumptions or
allegations to determine the truth.

In my representation to the NHRC, I have requested an investigation into several basic but important questions
regarding why Chandrikaben Solanki was denied an entry pass to the Secretariat, whether any written
government order exists declaring her “blacklisted,” and if so, which authority issued it and on what date. I have
also sought clarity on the law, rule, circular, security order, or administrative provision under which she was
prevented from entering, whether she was given an opportunity to know the reasons or present her side, whether
others were permitted entry on the same day, and if so, why a different standard was allegedly applied to her.I
have further asked whether any discrimination on the basis of caste, gender, or social identity took place.

These are not questions I believe should be answered through political statements or speculation. They should be
answered through official records and an impartial inquiry.

I have also requested that all relevant evidence from August 18 be immediately preserved, including CCTV footage
from the Secretariat, visitor and pass registers, pass application and processing records, any records relating to a
blacklist or restricted-entry decision, official orders, file notes, security personnel duty records, and other relevant
documentary and digital evidence. Preserving this material is important to establish what actually happened and
who took the relevant decisions.

I want to make one point very clear: my objective is not to prejudge or falsely accuse any individual.

If there was a legitimate security concern or a lawful reason for denying entry, that reason should be established
through the official process. But if the investigation finds that the action was arbitrary, discriminatory, or contrary
to fundamental rights, then those responsible should face appropriate legal action.

I have asked the NHRC to examine the incident in the context of the constitutional protections guaranteed under
Articles 14, 15, 19 and 21 of the Constitution of India, including equality before the law, protection against
discrimination, freedoms guaranteed to citizens, and the right to live with dignity.

The issue becomes even more serious if an investigation establishes that caste-based discrimination took place or
that a member of a Scheduled Caste was subjected to unlawful treatment. In that event, I have requested that the
authorities consider appropriate action under all applicable laws, including the Scheduled Castes and Scheduled
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Tribes (Prevention of Atrocities) Act, 1989, wherever its provisions are found to apply.

Through my complaint, I have requested the NHRC to treat the matter as an alleged human rights violation, seek
a detailed report from the Gujarat Government and the concerned authorities, obtain the original copy of any
alleged “blacklist” order along with the relevant file notes and legal basis, ensure preservation of CCTV footage
and all relevant evidence, order or recommend an independent and impartial investigation if necessary, and
recommend appropriate action against responsible officials if discrimination or a human rights violation is
established. I have also requested that Chandrikaben Solanki be given a fair opportunity to make her
representation before the government, that neither she nor other human rights activists connected with the
matter face retaliation, threats, or harassment, that appropriate relief or compensation be considered if a
violation is established, and that the Commission consider taking suo motu cognizance or ordering a special
inquiry if it deems the matter sufficiently serious and of public importance.

For me, this case is not merely about an entry pass.

It is about whether ordinary citizens and social activists can approach their own government without arbitrary
barriers. It is about transparency in the exercise of administrative power. And it is about ensuring that
constitutional rights do not remain merely words on paper.

We frequently hear public commitments about women’s empowerment, women'’s rights, and campaigns such as
Beti Bachao, Beti Padhao. Those commitments must also be reflected in the way women who raise social and
public-interest issues are treated by government institutions.

If Chandrikaben Solanki was legitimately denied entry for a lawful reason, the authorities should state that reason
clearly and transparently. If, however, she was arbitrarily “blacklisted” or denied access without lawful authority,
due process, or a legitimate justification, then that raises a much more serious question about the protection of
citizens’ human rights.

I have therefore asked the NHRC to establish the facts independently, preserve the evidence, examine the
constitutional and legal issues, and ensure accountability wherever the evidence warrants it.

Truth should be established through records, evidence, and an impartial investigation—not through silence or
assumptions.

*Dalit rights activist, Ahmedabad

Thursday, August 20, 2026
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NHRC asks Punjab to explain ‘non-observance’ of I-Day in state govt schools

Following complaint, Human Rights Commission seeks district-wise report from Punjab chief secretary on number
of schools that observed Independence Day on August 15, those in which National Flag was unfurled and National
Anthem was observed, and extent of student participation. Punjab says allegations ‘baseless’, ‘wrong’

Written by: Divya Goyal, Amaal Sheikh
6 min readLudhiana, New DelhiUpdated: Aug 20, 2026 03:53 AM IST

The National Human Rights Commission (NHRC) has sought a detailed report from the Punjab government after
taking cognizance of a complaint alleging that Independence Day was not observed in government schools
located in rural, remote and border areas of the state, including districts along the Pakistan border.

In an order passed on Tuesday (August 18), the Commission directed the Punjab chief secretary to undertake a
statewide verification exercise with district-wise details of schools where the Independence Day celebrations were
held or not held, along with documentary evidence and explanations, and to submit an Action Taken Report (ATR)
within four weeks.

A report has also been sought from the Secretary, Department of School Education and Literacy of the Union
Ministry of Education, on the guidelines that were issued to states for observing I-Day on August 15 in schools
across the country.

The Commission has also directed the Union Home Secretary “to examine the matter and take necessary action at
its end”.

NHRC member Priyank Kanoongo, whose single bench took cognizance of the complaint, told The Indian Express:
“We received a complaint from an NGO Legal Rights Observatory (LRO) following which notice was issued to
Punjab.” On his X account, Kanoongo reposted a post by LRO, with the announcement that notice had been
issued.

Posts by Kanoongo on X suggest he visited schools in Punjab’s border district of Fazilka, and participated in an
Independence Day function with schoolchildren on August 15. He posted pictures of the celebration, and wrote:
“India’s first village, Dona Nanka, located on the India-Pakistan border in Fazilka district, Punjab, celebrated the
festival of Independence Day with children. There are no roads here — no clean drinking water — no playground
— nor any facility for studies above primary level. Despite this, the spirit of these children is truly remarkable.”

He alleged in the post that “Due to the state government’s negligence, there's such profound misfortune here that
no village school ever holds an Independence Day program.” However, “For the first time, upon my arrival, these

children performed the flag hoisting and sang the national anthem.”

Asked about this visit to Punjab's border areas, Kanoongo told The Indian Express: “This is how I work. I conduct
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field inspections.”

Kanoongo also posted a video of an apparently locked school building in Mahatam Nagar of Fazilka on
Independence Day. Tagging Aam Aadmi Party (AAP) chief Arvind Kejriwal and Punjab Chief Minister Bhagwant
Mann, Kanoongo wrote: “This is governmental treason!! In the villages adjacent to the Pakistan border in Punjab,
neither Independence Day has been celebrated in the schools nor has the tricolor been hoisted. Not just in
schools, but in panchayats too, national festivals are being disrespected; even the national anthem has not been
sung. This anarchy by @ArvindKejriwal and @BhagwantMann and the insult to Mother India will not be tolerated.
The strictest action will be taken.”

Punjab has been ruled by the opposition AAP since March 2022. The state goes to Assembly polls in a few months.

Punjab Education Secretary Sonali Giri told The Indian Express that the state was yet to receive the NHRC's notice.
However, the allegations in the complaint were baseless, she said.

“We have duly observed and celebrated Independence Day across all schools in the state as carried out every year.
The department has photographs of the same,” Giri said.

Punjab Education Minister Harjot Singh Bains said: “Every district headquarter celebrates Independence Day, and
so does every municipal council, corporation, tehsil, etc. School children participate in these functions.”

Bains added that “For school students, August 15 is a national holiday. (Therefore,) Some schools may have
celebrated on August 14. This could be the reason for the notice. I will check. It is wrong to say that we did not
celebrate.”

The complaint alleged that in several government schools, particularly those in border, rural and allegedly
underserved areas, Independence Day “was not observed in the manner contemplated under the applicable
governmental instructions”, and that students “were allegedly not meaningfully involved in flag-hoisting, the
National Anthem and other educational activities connected with the freedom struggle, constitutional values,
Fundamental Duties and national responsibilities”.

The NHRC notice said that such deficiencies, if established, may have left children in these schools with “a
substantially different educational and civic experience” from those in better-resourced or urban schools.

According to the Commission, it was necessary to examine whether children in government schools, particularly
those in rural, remote and border areas, were “afforded an equal opportunity to participate in educational and co-
curricular activities” intended to acquaint them with the country’s national values.

The notice said that while “The mere manner in which a particular school conducts an observance cannot, without
more, be characterised as a violation of human rights”, cases where alleged omissions, administrative neglect or
non-compliance with government directions result in the “deprivation of educational and civic opportunities”,
warrant examination.

The order refers to Article 14 of the Constitution on equality before law and Article 21A on the right to free and
compulsory education, along with Article 51A(a) and (b), which it says “reflect the constitutional importance
attached to respect for the Constitution, its ideals and institutions, and to cherishing the ideals which inspired
India’s freedom struggle”.

The Commission referred to previous government directions relating to Independence Day in schools, including a
2017 communication issued by the then Ministry of Human Resource Development, directing activities to create a
festive and patriotic atmosphere.

It also referred to instructions issued by the Punjab Education Department in August 2017 on unfurling the flag
and observing the Anthem, and a CBSE circular of August 2026 issued in connection with the Har Ghar Tiranga
campaign.



The Commission said it wanted to ascertain whether the 2026 instructions were duly communicated to all
government schools in the state, implemented uniformly, and monitored. Punjab being a border state, faces
certain specific challenges in delivering public educational services, it said.

The NHRC has directed the chief secretary to conduct a district-wise and school-wise verification of the
allegations.

It has also sought information on the number of government schools in Punjab, the number of schools that
observed Independence Day on August 15, in how many schools the National Flag was unfurled and the National
Anthem was observed, the extent of student participation, and the action taken in cases of non-compliance with
directions.

The Commission has also directed the state to examine whether there were disparities between urban and rural
schools, remote and accessible schools, and schools in border areas and elsewhere.
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ff 39 A § 499 WRPR ¥ IR guig | Ruie qift g1

e 3 gt foh wdmar fiaw faenffat iR e & fog M ok Wt v1a=m o1 ud &1 0@ & et &= & Whetl & GARIE 8l
g1 38 iofik 3R Taeefer v &1 afe fobedt grem @R & HRUT HRfehA T T MY & it TRBR Y a8 I AR o6 @elwr am
3R faenfefat a Tereh Y GRaim & AT oam e SaTg MY 1 e fob afe IS Gram sge e ot ot gt ke @ St R

ST HRATS gi- ATy | HiATad! & IS Jrer di gfe F Agayqul §1 hg 3R A7 THR ! e AT 6 Feiten s =nfza
RETAT = gl foh TR I oIEigRT & o a8 At & URGIRIAT sk 3R SHdT &l ardfde AT § s/erTd x|




Punjab Kesari, Online News, 20/08/2026

et
NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://www.punjabkesari.com/india-news/nhrc-bharti-alart-
research-officer-sahit-33-padon-par-aavedan-jari-jaanen-details/

Home » India » nhrc bharti alart research officer sahit 33 padon par aavedan jari jaanen details

TAQTSRET el orerd: R siffther @fgd 33 ugl wr s SR, o4 e
IANS Agency
3:36 pm IST, August 19, 2026

T3 fAett, 19 SITRd (SMSYTATY) | FT AFATBR ST (TTTIINREY) & Fiehel o ol 3T W@+ dTell o AN Teb W Hiehl IrH—
ST &1 TR, TATT SR A 3G o SR W g SRt (Red siffther) fga fafva 33 Rea udi &t w7 & g ag
SHIGART & STAGH Yh SfEehIRe ST SR ehch STHTA fohy & | TIgTSTRE! i 3R & ST 33 Rfcaa & dgad e
(STTHET) T 1, TETIeh ISR I 1, IR SITH DRI & 2, Tere Fsit afaa &1 1, Ggraed a1 fSaR! (Terd Haeen
(UR1I)) T 1, Srgie SifeRY & 2, gfer Iuteferes & 2, Ger...

T3 faeett, 19 SRd (SMSYTATY) | IFRT AFATABR ST (TTTIINRIY) & Fiehel e Y 3T Ra= arelt & fAY Teh W Hiehl Ird+
STRIT § | RIS, TIUTNREY I 3G & MR W e Sifdaprt (Re siffther) afga fafvia 33 Raa udi ot v & faiw avg
IRt § 31de Teh SMfahIRe IfEgaHT SR shedh s fog &

TG IRE! i 3R § ST 33 Rfcaat & dgad Aaeres (Srgdem) &1 1, G8rIeh AR &1 1, aRE rgaam fdeR) & 2, gar [t
e o1 1, TgRIeh a1 AfAHRY (TR Fqereh (Tepier)) &1 1, e f9hRt & 2, g Sureiers & 2, Ggraeh o sfdsrt
1 1, Foh Tgraes & 3, Fdteres & 5, aRE IFHY™ TERI & 1, THTHR TE1eh & 2, A@IhR o 2, TIHh HR I (JE-1) & 1,
BT TSR bl 1, &% R TTeieh (US-11) &1 1, TWIh R ITeleh (HTHYRT U8) & 3, hitedd & 2 3R fewa Ugse &1 1 ug anfae
gl

g1 gt Uike & Ay sifthelrs ATead § 3irae Ufehar 20 JaTs d [F 8l 718 & 3R TtlTg e <l sifad fafd IsrR garrR A d&fda
gite & forg Ao UehIfeid 819 &t aRia & 45 Gt & sffar 97 61 718 81 T # Teiiche™ Hid WA & gageh 9! it ot demg &
STl & foh & o T T o Sier U FSIeg e ufehar IthaldTgden ¥t e o |

TG e aTet et o ard fonelt AdT Ut is/Ser/fAafdene @ Heifda uike & SraR, diere aga/wefe e/« §
AreeR f33f, e ferfl/diee-dsyge fewan, 104d/124 urg, sra & ary grsfd asd, onfe g anfde| sud sramar, Hfeded &
U Ug & SguR Fuffia urifiies &= & oo aut e srgera g oft sifard &1

TG i SHfARAH Y 56 T T I 718 &, SIFeh! UM 3mde & sifaw fafd & smer w6t Sreht| agl, aivw srafefa o oo
I 3R TS chl ST 3R s ARl & SATUR TR & ST, fSiHeh a1e Tad hissed &hi et Uiee & rgaR 7d Hididt &
dgd, O afeeg § daa-2 9§ 12 & ofta ufa arg ghft

3T & & Y IEfiar T Uge TAUTeiRY! & 3nfaeiies dadTse IR WY1 gHUST )R S & 18 Tefad giee & fag st
ST feieh IR foreten R | 9k TG Aifefthahe™ # QU 7Y Uelicher™ ®iH ot STedis o 39aehT fife 3mse Ferre of | fthe & 7 A
TE Tff TRt gt e | Fafda gt Stagiicd ot Sirde & a1 312 i | 5% a1 Gt i Ueh fAhIth & STerehe 39 ‘3raR A
(RATT), TEG AR SRINT, AHaT@hR e, di-scifen, Sidlen shireed, 3mgeay, 7€ fReelt 110023 Ua WR STeh & ATedd &
7 sifaw fafdr ae a1 399 uget ugan 3

-3TEYUATH
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AT AFATARR ST (TAUESTRET) = facett & GrRent geiTeh | ATOIYR o &f AN UR GU hiAd gHe ol ad: Haf fordr
AR 8 1R At o are df3di § @ v ot sruare § dfedier @ man g
STANT 7 fawett gfo SR &t Aifed SIRT &Y &f g & iR fawqd Rt #mft

gfafe fafd: 19 AUG 2026 12:41PM by PIB Delhi

TET AFETAHR SRNT (TTugemRet) 3 fieeht & -ivent sareh & AforgR & & ol R St cafaal grr fobg e gt 6 wifgar Raté o
@ A3 forar 81 @eRl & SR ifsdl & & Gop ot faR & 119k 91 o11E 8 SR 39 3udTer # dfecier IR 3@l T 8l

SN 7 et & foh afe TomaR Rl 7 &) 18 SMaR! 981 8, df I8 AMaIESeR] & Searad bl TR AT S9dT g1 3T = fieett gierd
ST oht AIfed SR o G Td1g o HiaRk 39 A R faeqa Rald #Afft 81 Rl # g iR araelt S w@rea fRAf o1 faazor snfaa
X i ot gt T B

14 3FTET 2026 ! FenTiRId Hif$ar RUlé & SrfaR e ATelt Hg W gT faare & eror difgal o gHer gam

dh/heft/adb/arsst
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Home /317 /TATT3IREY 9T 3rere Rad sfifthar...

TATFRRHY Wl srerd R siifthar gfgd 33 ugl W) amded o), oTH feded
19 Aug 2026 3:44 PM

TERT AAfIepR STERT (YT H Tt ot il <1 Wa= arel & fAY Tep @ diepT I 31T 81 S3e3rd, TggaRd!
2GR & YR W e gt (R siffther) afed fafva 33 Raa gl &t = & g avg Iwficart § smde gah snfaeiiRe
TG ST e ST T &1

T Aol 19 3R (SMETTANT) | METT HHATARR ST (TTUTSNREY) F Freht cheet h 3T @A dTetl o ol Ueh @1 Hiehr g
JTAT §| GRS, TATIIRE A 3G o MR W g Hfdart (Red siffther) afga fAf9a 33 Rea ugl &t s & feiw aig
SHIGART & 3T Yeh MfeehTes AT SR ahech ST fohy g1 TgasmRE i 3k & SIRY 33 Rfqadt & d@gad e
(STTHHT) T 1, TETIh AUSIGR I 1, IR ST BRI & 2, Tere [sht afa &1 1, Ggras gar sifdaR! (Teres Haemn
(IRISH)) T 1, T SITEBRRT & 2, gfetd IuTelierds & 2, TR ol JTfeer o 1, st Tgrie & 3, Fkiern & 5, ake srge™
BT T 1, TR TEeh o 2, SEThR o 2, &% R Tleieh (J8-1) &1 1, GgRIh cSs I & 1, WIth SR Ireldh (U-11) &l 1,

W R Ileleh (TTURUT UE) & 3, hiedad & 2 R f2da A= & 1 ug e &1 37 gof) e & fAT sifthetres ATead & amded
ufehar 20 SeTs @ % &1 TS & 3R 37l1s che il 3ifde faf AsrR e & "efda aiwe 3 g fasmo= uefad 7 &t aria & 45
31 & offeR o &t 7E &1 U H Uchiohed Wi R & g5 gt srvafefa ont were < St 8 o & aa w3 aieR erut

g2 UfohaT StheldTqden ORI X o | STTAGH ahet dTet it & ure fonedt Araar ued as/dem/fasafdenery & defeq uiwe &
IR, Gieret AT/ fReaa/dr # A fEuft, daer Rift/dive-igue fewtmn, 104124 ur, g & ey grefd amsds, enfe
BT AT | 38 3T, hisscd & UM Ug & guR Fuiia urefies &3 7 aa auf &1 srgya gi+n ot sifard 81 srragen! i sifiehan
31 56 a9 q4 hl TS g, [SEeh! TUT rae & sifa# fafd & smaR wR i sl agl, T srvafefat s aa= aiadr ek geardst &t
S ofR SheR Tt & SR WR ht Serht, fSadh a1g 9afAa Hfddem i dort uie & agar 7d didiedt & dgd, T e d daa-2 &
12 & = ufa arg ghft1 3mde A & fow Ieficar Ted ugel TATgeRd! & snfdeiiRes dadrse R SIY | gHUST WR S & §18
Gefd uive & forg SRt siftrgaer foler W oo &1 38 a1g Aifefthase & AT T4 Tweiicher hiF ot STeAwIE 3T flie e
fAepret o | fOhR whid & HiTft 778 Foft STRIRAT ont Gt e | Heiferd Foft STeRqFcH I 3TaG & A1 31¢T He | TG 15 IH! Bl Tk
fI®Teh & ScTet 38 'erar G (RITHHT), AT AHETRRR AT, AaTdeR Wed, H-seifes, Sidtelt sirded, ey, 78 et
110023' Ud WR 8Tk & ATeqH § 77 Sifad fAfd qe a1 368 uget ugan 3
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PRID=2301096®=48&lang=2

AT AFATARR ST (TAUESTRET) = facett & GrRent geiTeh | ATOIYR o &f AN UR GU hiAd gHe ol ad: Haf fordr
AR 8 1R At o are df3di § @ v ot sruare § dfedier @ man g

STANT 7 fawett gfo SR &t Aifed SIRT &Y &f g & iR fawqd Rt #mft
gfafe fafd: 19 AUG 2026 12:41PM by PIB Delhi

TET AFETAHR SRNT (TTugemRet) 3 fieeht & -ivent sareh & AforgR & & ol R St cafaal grr fobg e gt 6 wifgar Raté o
@ A3 forar 81 @eRl & SR ifsdl & & Gop ot faR & 119k 91 o11E 8 SR 39 3udTer # dfecier IR 3@l T 8l

SN 7 et & foh afe TomaR Rl 7 &) 18 SMaR! 981 8, df I8 AMaIESeR] & Searad bl TR AT S9dT g1 3T = fieett gierd
ST oht AIfed SR o G Td1g o HiaRk 39 A R faeqa Rald #Afft 81 Rl # g iR araelt S w@rea fRAf o1 faazor snfaa
& ol oft et T B

14 3FTET 2026 ! FenTiRId Hif$ar RUlé & SrfaR e ATelt Hg W gT faare & eror difgal o gHer gam

dih/hefi/ach/arsst
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NHRC 7 faeeft & g-fiRent gefreh # AfOIQR & Q1«7 1R gU HiAd gHet ol T HAH feran
Editor Posted on19 3FT¥d 2026

AET AFETAHR SRINT (TugemRet) 3 fieeht & g-ivent sareh & AforgR & & ol R &Y cafaaal grT fohg e gt 6 Hifgar Raté o
T W T 81 @Y & SIgaR difsdl & & Gop ot faR J 119k 91 o118 8 SR 39 3udTer # dfecicr IR 3@l T 8l

SN A gl & foh afe TomeR Ruld 7 &) 18 SMeRT I8! 8, df I8 AFaISeR] & Seerad bl TR AT ST g1 31T A faeett gferd
SR Sl AT SIRT e &Y ITg & iR 39 Avel W fawqga Ralé afft g1 Rald 7 s ofk araat 6 @ f&ifa @1 faewor snfie
& ol oft et T B

14 37T 2026 ! FepTiRrd Hif$ar RUlé & SrfaR Teh AT Hg W gT faare & shror difsdl or gHer g
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GFReRT & AR & &t di @ ARdle, AeesRet 3 form @a: @
19 Aug 2026 13:38:53

75 oo, 19 o (f2.9.) | UE AFaTfehR SRINT (TTUgeIREY) 3 8T GiRehT 3o & AIOIGR & &l «ivl & aTY B ARUIE &
e § W 93 forar §1 59 g8 § Ueh aafaa & faR & iR e os € 8k 39 SrudTer # dftdier R @ B
TIUTRIREY 7 gl 14 ST i Ueptfia Hifgar Ruté & sarar ma o {3 areft fAarg & a5 &t i w &) aafaaa 3 wfda dR o gaen
& foan| g faeett & gfARent Seireh &t aaTe 18 &1 SRINT = 38 iR HATHel AFd §T hRar &6 gl

ST A gl foh & IR STt Hifgar Raié & & 8 €1 afe & fifgar Rolé & amm ond ard wgt € ot ag amafdert & ik Seeiee
T AW &1 $9 R TAUTRE! 7 facet gferd amged ot Aifed SRt o & JTg & Hiar ArTet &t fawgd Rt @i ft 81

SRINT 7 g & AT & Y 18 S 3R ot Afa hY Hiser @res fR&fS H SRt oft & S wer &1 s 3 et fk A Hi
TfIaT et dEd g facett gfer & fawga Raid a8 g1

g FHER / Uerid e
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sought-from-punjab-government-on-schools-in-border-areas-4833864

NHRC & hRaTs: HHTadT Whell TR ToTd TR & Ratd Afft
By - Tara TandiUpdate: 2026-08-19 06:28 GMT

7% focet): It AarfdeR smhT (NHRC) 3 USTTE & & TRRI Whall, WG HRA-UTfohedT T & ure i Wpeil | wesdn
fae 7 7TQ ST Y fAemrra o1 dF for & 8k g SRR @ favga Raé @t &

fOieh I <hl STegerdT atelt NHRC 9 3 USTIa SRR ol a8 STia ol e 3 & foh aam gR-avret & Sefen! & el H UgH arat
=1 ot e & o feedl o BTl il dvg WdadT fieaw guRig & 9N &1 & TH g el e

fRreprad & fiar STars 7 off fh p© TWART Tpell A HfAd dR IR WdadT [Gay TARIE AId Tal fohg 7Y, oo o1 Igi sca &
T o+ 3R 32T & TcdAdT §uTH, Widem, TE Ueienl, ANTRE hdeal, TR YehdT 3R Alhdiia Jedl & aR 8§ S & aeR § dfd
g Y|

&9 7 USTe TRHR 15 37T, 2026 i W1 fead 79 & Gaier & I59-aR, fHer-ar ok Tpe-ar fdaxor 33 &t wer g1 kol &
S TR Teped! ehl T ohl faror At g &hi 3G § STeT ALY €St heg< AT T, I T T 3R S 4 FARIg! # Wit forar)
ST DR T 31 Whell Pl g e R T T 1 Ut 1 e & HRUN bl WE i & g off et mam g siet FefRa
wfafafdat smafSa gt Hr 13

NHRC 7 fasiy ®a & sifdremrieat st aritor, gr-axrst 3R Swrad! &t 7 f&d Wherl 61 f[RAfG dr St et iR 37 &=l & o= ot
Iueres] SrgaR) & R} oft srgmATaT o fAeRr 37 o fAder e 21

o = AT o i foad Sie g srawi ol sl & foiw #gayut <iféies 3k TrTiRes Hed &1 T8 shrdehdl | 91T ot & Bl i
R & W1 TUTH 7R FAehdifeh Jei ot THET 8 Aeg Aetdt &, a1 € AEk Uahar ofk 331 & waenfae ofik gk udient & ufa
T et HraAT of Refda gt 21

USITe & H& afad i IR Gedtg & Hidk NHRC ot fagd ‘&Y 78 shRars/srurer Ruié' divm e fAcer faar man 21

JRINT YR TRBR & fAer #aArera @ off Taifdd Srart #ift § ik 3fad srarg & g 7g #arerg o gfad frar &1

29 ufehan & Aredd §, NHRC g UdT o7 &l U1 &R 3T & foh aram HiArare! SfR qr-aR1sT & &1 o Whell A UgH dTel S| ol chael
3Tch el bl HiiMifeies AT & RO TER AR 79M # 91T o7 & 99 aeRi § dfRd w@n i o
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TGERRET o7t rere: Rerd offfther wfga 33 ual W amde ¥y, o fedew
khaskhabar.com: §&@R, 19 37T 2026 3:50 PM

T2 Reeh | T AFETfOeR ST (TIUTemRE) & et i chY ST 3@+ aTell & folq Teh W1 Hichl TTH 37T & | 331,
TIUTRET 3 3YRe & TR WR e SifderRt (Red siffther) @fed fafva 33 Rad uet &Y =7t & o ahg Iwfiart @ smdew
Qe HTAeRTRe UG STRY e ST fohe €1 Tg=amRet i 3k @ SRt 33 Rfeat 7 wigerd Raeres (srgeem) &1 1, g
AR &1 1, IRE g™ fSerRt & 2, veH it afag @1 1, agrae o1 AfdaRT (Fere Raeren (UhieM)) & 1, rgaa™
SfdepRt & 2, gford Surefierss & 2, TgIeh ot Sifdart &1 1, Fsht agrmes & 3, e & 5, aks srgda™ T8/ o 1, TR
BT oh 2, AGIhR & 2, €Ih hR ATeleh (US-1) T 1, UgRIch ATSs kA ol 1, WIh SR ITeldh (UE-11) T 1, TIh HR ATeleh (TTEMRUT
¥e) & 3, Hidat & 2 3R e Az &1 1 ug M &1 27 Toft uiwe & Ay siftherre Arezs § s ufthar 20 JaTs T & & T8
& 3fR 3reeTs e Y sifaw fafd AeR TR & Geifda vie & fow fRsres uafda g° f aRRkg @ 45 RA S ffr aa M 181 07
H UeAlehe tiH R4 & gepdh T s1eaffa ent Terrg <t STt 8 o 3 aa awg a1 & SiaR Srut IS Ufehan Atherargeae gt v
Al

STAGH e aTet srfef o gTe et AT=adT Ut 1/ S/ faeafdene @ 9efdd uite & iR, disd aga/wl e/l &
e foefl, draer fRefl/diee-dNjue fwitan, 104i/124d1 urg, srgwa & ary grefa arsdy, enfe gm @Ry sud sreiman, Hfedca &
U9 Ug & gER FefRa urdfies &= & aa auf e srgva g oft sifAard 81

TG I SHfAhdH Y 56 ¥ T I 71 &, SIFeh! MM 3mde & sifaw fafd & smer w6t Sreht| gl aivr srafefa ot oo
AT 3R SEATAI! <hl ST 3R hex Hol & YR W I S, fSees a1g wafAa dfssey 6t el uive & rgar 7d didieft &
ded, O Afeay & daa-2 9§ 12 & g ufa arg gt

3T P & oIy IfiGaR Tad Uget TATTRIRE! i 3nfdeiies dadrse R SY| U R STH & 91 G fad Ue & folg iRt
ST feieh IR forten R | 9k TG Aifefthahe™ # QU 7Y Ueliche™ ®iH ot STedis ohe 39ehT fiie 3mse Ferre of | fthe & 7 A
TE Gl TR ot gt e | Tafda goft Slagicd oY emde & a1 91T 1| 3T% a1g Gt Bl Uk fAwTth F STeta 39 'sreR afaa
(RATTT), TR AFETRR ST, AaTfder o, -sadie, shdiel siraed, ey, 7 Reefl 110023' Ud W &k & A1eaq @
7 sifaw fafdr ae a1 399 uget ugan 3

--MMETTH
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celebrated-in-all-government-schools-in-punjab-nhrc-takes-cognizance-
seeks-report-from-govt/4668180/lite/

Hindi Newsrajyawas independence day not celebrated in all government schools in punjab nhrc takes cognizance
seeks report from govt

HIT TS & At TRBRY Wl H T fead A4 mar? NHRC = #77f Raié

fRIeRrId # STRYT T 7T T foh hg TRPRT Whell A WIdR TR S1ey, UTHIT 3R 3R &3 # Wdadar fdaw War! Fgen & gara &
T8I T T

Written by Amaal Sheikhféan maaEdited by Pushpendra Kumar
T3 fAweft August 19, 2026 15:26 IST

Punjab News: g AMETfehR AT A GoiTd TR & Teh fa&gd Ruld At 81 58 fRAehrad &1 93 oid ge el 141 § foh Isa &
IO, R GXTST SR HHATadT Serenl A (R TRART el H WdadT [Gaw el 711 747 8| 18 UTfched ™ a18X & it et &t A oft
NIEGE

HITTAR <l STRY Teh SATGLT H SRINT = UsTia & Jeeg |fa ot (Ader faar foh @ @ 353 A el &l fSelaR SHehRY & 919 T
ARfeher gr8d TATg | $HH Tg I BT [k fohe Tpedl # TadaraT fdaw RIg maifoid fohy 71q iR fore # 78T fohar mam1 @y gt
SieRpAicy ok Weteur off 37 it | 3= & &1 ST 3 I8 oft e 6 TR gudl & siar wrars S RUTE ot ST et gt

Q3T ¥R & Whell B 15 3T Y W1 f3ae 71 & g 753t ot okt fovg g Renfadent wr dhdlar e warera & wpet e ok
eRdT faumT & afdg & ot ges Rl Al 718 81 ST A heiar g fEia ot ATHE hl ST e 3R 37U 7R & ST hRATS e Bl
ot fder oft feam 21

TG STRE! & TG A T IdTT?

TAUISTRHT & Fa fORies ST = HATER TS TUSHTS ol ST, “§9 eh oh UTHIUT Sellehl & sredl UR Sgd SITaT 3R USdl 8
3R Ig TiAE g it g T gf2ar & dad 3k USRI I Ieeiad 5, Hiifch I s Tpall d ULt ufeharail a1 UTa sheaT SRt
T 81"

I 3T HEl, "USTE UST TIhR gRT S TSI et SIfod &ea & fAtheTdT TReRY SUETT hl Teh B0 & 3fR Igi e foh 2ergig off
2, il ag I=al § Serdfaa &t wraeT T 81 e Tl & 1" UsTie < e afRia @At it 3 Sfeam vaaty ot sdman fok wrea i areft
doh TIUgSREY o1 Aifed A&t e &1 gretifos, 357 et fob fYmrad & erme 1Y omRiy fARTeR &1

Y A gt &7 &R 11 Y X8 153 & 9t Tped! # Wowar daw fafdad A T & 19 sadht awR &1 uSire o fvem #t
gsitd g o 7 e, "I fSiell JeaTerd w@esrar fead 71T & 3R 3¢t avg &% Uah 7R uRwg, A, dgditar onfe +ff | wpeft =2t 5
URIE & 9T oid 81"

S A 3T g, “Thel o B o fell 15 TRA AEIT HIHILT 81 (SHCY,) O Whell A 14 T h! el ATS 81T gl Afed IR e
T HRUT &1 TehdT & | H 3Th! ST eIl g heT 7Teid & o 9 Bgl e A8 |” USTd & A1 2022 & 3 STGHT UTet o e &l
TSI | GO gl HeHl H [AUET 19 14 aTel 8l
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feprad § ST STRIY oIt TT?

foYerara & SIRYG T AT T fh g TRBRY Whell A WIAR WR 1SR, urior ok dfa &3t & wdadn faaw @Rt fAden & feare @
TE! HATIT AT 1§ el T, “SIST Hex, I 3R SATSIGT hl ASTs, Hae-dh Jedl, Hifeldh dhaedl SR AL QIR & ot
3 Aferep nfafafaat & aredfes w0 T enfie 981 fovam mary”

QAR o Fifed 7 gl a1 & foh evR Uit wffat anfard gt Sirdt 8, dt 39 Thell # g aret sredl oht dgdR et aret AT radt
el § UgH aTet aeal ol gaiT & hIthl e Siféies ok AR srgwa fiiet Tepdr 81

SRINT & IR, TE STTd HeAT SIRew) AT foh TRPRY Tpedl H @R TR TTHI0T, G SR HioAradt &=t 7, s=at ol 321 & Igha get &
gRiRId M & 32T @ Sfdres nfafafaay § T a9 o1 ue SR e ST € ar g

Fifew & st T & 16 fohelt @ wpd & forelt RichH i SRS et o dAxich i, forT fonett ofR T o, AETTISRT ST Seeie g
HHT ST TehdT| wfch & ATHAT chl STid STE] & ToI-TH hidd eh, URITEeh cTURaTe! aT GXhRT (HGLT T UTe 7 e & HRUT Afeidh
3R ArTRe srawRt @ dfad g1 ug|

29 H1aeT H AU & 3rgede 14 3R igeds 217 & ATY-91Y 31wq 519(Q) 3R (<) 1 fSieh fovam mar g1 amder & gaR, 3
e TAYH, ITSH et 3R Trai & ufey T 3R WRA & Wo=dT TUTH i URd e aret 31eRi Bl TSiH & Taenfe Agd
! fewra &

DR e IR et et fema foreh
SN A Thell | FWei=dl fqad § ¢ TRhR & YR A2 1 sk fohari s1H dehlel= Aa dame farenrd w3iTerd &1 2017 &1 U
fAder oft enfier 8, ored g Star ok Arufarigef aEle 5w & g nfafafdar smafSa = oY et mar ol

3G AT, SN = doTre fYer famT & s 2017 & 34 fAden o off fSies fasar S99 sist Bavm 3k I & SR ute b
ST aTel T & IR H aaran T o119 g, gR W A sifeam & Rafad | didieds & srmed 2026 & ddher @ i sk fhar
T

SITANT 3 gl 36 a8 g UaT o aTea & o T 2026 & et &t s & aeft TR el aeh Sk § g 7T, 3% U 9H
&0 § AN fohar M $fR IhT FTRIHT &t 151 ST A et foh USTe Goh gt 359 8, $Hfel] Jai Ardsids Q18 9914 3 & $o

@ It 3t gl

TUTRY 3 g afig &t & Rt i it ofR Tpet & fRaTa & i avet ot QST faam 1 ST 3 USTia # TR Whel Y Tw=an
15 3TA ohl TAAT [Ga HAH dTet el bl AT, fohd Thell | BT €St gl 71T SR AZ 7T 71, BT bl ARIGRY fhd=t
TgT 3R FA3en o1 UTel 7 e & AT H oRIT ShRaTs ol 718, 39 IR A} SiHehrT Anft 21
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UGS & TReART Thell H Wd=IdT fGad THRIE Sl aiehe AL AHATERR AT § TAR § IR AwdTg H ShRars Rl Aff | a<di &l
A 9TfieRY WR oft Stare #iv T

Afgd FAR, TENTG | USTTE & AR Thedl, WIS HHTE, TTHIOT, GTERTST 3R HiAd ®9 & v Flaarsi arer &= 7 @edadT fead
THRIE I Aehe IR AFATSHR STANT (TTTHSHRE) = 11HR 3 S-1am 81 317l 3 SIRIGT IR T it §Q USTa TRBR & &I
g @ TR IwTg & HidR rars Ruié (Tdem) gl &

I = Fg ff gt 8 o afe wpell # sreai Y 9rfier) | Sl$ SIHTdT UTg 715 |t SHHT HIRUT AT @T 3R I R A & folu am ahaw
3BT Y| TIUTNRET & TERIh ISRER (1) Jora &g hl 3R ¥ 18 3T 2026 Pl STRY U & ohd -iax 810/19/0/2026 a1
oo fehar T B

freRTad 17 SNTEd <ht TN & THeT & 713 oft, fSg Ur 18 3FTRd <hl IRV A 31Teel SN fahy |

SSRIBUT ¥ AT doh TR IS JaTdd

ST & T § 71 AR § SIRIT T 747 {36 USTTe o e ORepR! el H, faRivens € &, Tfior ofk gRawrst gamen H,
I e o1 SaiieT TRepRY it & sy et ganm MRy & 1 Renffat ot sisRigur, g ok weser GumH, Gdenfe gef,
Hifclen ehciedl doT TEHT eIt € Spet fafafeat & wrefes w9 & enfie =g} fokar mam

Y SR ST aTet 28 Whedl <l JorT | 31 sreal bl 3felw QAfetes 3R AR g e Y aneich! STdTs 18| THu=eREt &
e foha fos foheht Toh Tpat § THRIE SIITSIA e o dAXich ahl 31U 31T ATHATIERRT T Seeted Tg! HIHT ST HehT |

wifeh afe memafRes TuRaTst, TRt AN &1 ute 7 @A ar imifais a amfSie-snfefe uRkf@faut & sror =i & faeft aif ot
Aféiep 3R AR el & Hafeld wu § a1 fohar g dt g9eh! AFandeR & g @ Siig st 8|

e afik e & rfdeR & garar

ST 7 Widem & g 14 & dgd FHAT 3R THH TREUT AT 16 21-Y & dgd Jedi o [-2gJeeh Qd fard fen & sifder
BT Jooied fohaT &1 1 &Y 3 51-Y (Q) 3R (ff) & dga wfdem, Sadk sieeif v Tl & awa ofR wdsar 9um @ URa smqert
&t oA & ForeR a1 +ff Ieara

ST 7 fRAe o1 arfderR srfafam, 2009 &t aRT 29(2) 1 gaTel 3 gU el fob UTSashA 3R Hedie | ddefAeh Jedl, I3 &
gafiftor faemg qur IGh! I, &Har 3k Ui & Ay o eam § a1 St &1 <=l ot fafafe, @i oik rawur & Areny & S7at-
Hfed v a1a-MA arararer & Hiam o sraer e wnfgul

2017 & &g 3R 2026 o1 HIqas Tgper HA @I

TG STRE! A el foh ATFa ST e H3Terd = 7 3FTed 2017 @l Steit ek 15-3/2017-Sch.1/CDN SR} R el & @esidl
feaq gam geeft Ader Ry &1 g9 Scua 8fiR 23Ry &1 aTaTaRor I, TWd=IdT 9141 T QTEIGT &l ITE eheq, T AT der Wd=dr
Sfigier R WE Ie9at § &t nfafafdrat e i & o
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3T 7 Heflews & 4 3R 2026 & AgeR HaR Acad.-53/2026 1 +ff T forr &1

forT ffgant W dotme & Raid afft

T afda & 7t 718 Rl & ag wE oA Y el T & foh Whel | a<al dhl wriiart # wig srerar off ar A8t afe oft at gudk iie
gemEfes a1, AR eht shHt, SaTerT bl @Hl, Wimiferes ameTy, f1arent ar siferepriRal Y srufeifd, STURYd Sl &t e 31T g
3] HRUT ORISR o1 IT 18] | T & AR chl YURTHE hHI bl &IRT R I7d Hefdd gEarast «ft o= git

g @ off 7 Stae

TAQTSTRET A et fR1er HaTer & et e vd wrerdr favnT & afda & 2026 # Whel # WdadT faad 791 & faw SRt feen-fder
3R AR H Sl ehl GHM HHTGRT AT e o ol 33T 710 ehedt <l Rut At g1 #31erd @l ot =R g # Siare 341 g 78
AT & IRT &) AT S ST e 31U+ TR UR 31aUh ShvdTs i ohl hgl 1T &1

AT aq SrichHl ol TTefeh T & A
STRINT 7 USTTe TRepR i fAder f3am & o widsy & v 3aw & sriehn dhae sitaanies ar wodt st ae Tifaa 7 @1 39 & gy
STHhTeI & S|

SN 7 gt foh qerfery & et Mfafafda =3 & Saifties, SRR, HTa-TE, FHTfie, Hikpide 3R TS A St yTfad
foru famT o e ot iR g+t anfgul

e afdq ot ST & RGegaR IR 9wrg # fawga ok gxardsii § Fafdd erars Ruld Asrt givft u=f & a1y fieerra &6 afa +f
Gefa sifdreRtRat it Ssit 718 81



Dainik Bhaskar, Online News, 20/08/2026

et
NATIONAL HUMAN
RIGHTS COMMISSION

Source:
https://www.bhaskar.com/local/haryana/mahendragarh/news/mahendragarh-
nhrc-monitor-devendra-singh-dhapola-cleaning-staff-visit-138775433.html
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oo Ugd MBI AR SRINT & Weret AR = fa 87, Ahrs SeaiRal i GREm SUTAT hl |Hiten, sThert | Hifen
HesTg 13 He uget

AET AFaTdeRR RT (NHRC) & Werd AifeR ddg g gdier 3 Aeame # i fageia R & [oard di guar &l Igia R
F1e fasm g  fafes fawmt & sifSeial & a1 daa Fil 39 S5 T 38T THIE HHATRAT & HfADHRT 3R T hl JRe &h
forw oy o1 32 Sural et wefter e o

2dg g aaler 19 @ 21 37 deh Hage & fafdd =l &1 ERT et 3R St TR W s & ST di | 3799 &R & 2RM, @
Geifaa 9T & SifdeRIRal & a1 Thrg Seanieal & AFaTfahRT sl gREm R Tt ol | § Hier 3R dfteen doh 6l awhrg d @it
Haial & @ araia off s

AT TS BT H o1t Afaa bt FREM R SR : eate

U1 A I ok 9 GR T 7T Achdg H3TeT Tha (ol (BT & AT @) 3R WcARATh HhTs hrl H ot cfaadl & AFaI Rl S
GRef IR NHRC ! Hellg o UTel Sl 3Tehel i g1 3ol AeR 1 SRT e U¥i-el Uicfaea sfequde (PPE) & 3udi, Fific g
Uil aht ST 3R THIES hrariRal &Y s fRafaat &y e 6

AT & T 5 H, I81 39 I1d R AR &am foh 9Ra & 1993 @ & 819 & Aaw S R ufadier &1 351 et foh Gaifdrd gt
3R TSATSSRI Sl AT & A AT hg 3R AT TRBRT o ATY-H1 Mg R e 6 et g1

RIS TN eht TG aTell Toidll &l STaTaeg! 74 81 : &g

351 HeR 3R dfeeh Soh Y THTS & HH i T aRg AMfigpd e, PPE 1 Ul Sifard ez, ShaniRa & srgegper #efie Suetey
A 3R GHIE HHATRAT ehl ehH TR @A aTelt TSI &l STarace! ad & hl asdendT W e fear|

£ SR ATART ook DHSR TSR G helledl, THSIGH 1T T, Sead! Y0k &g, TR iferer Jawa wer 9+, 5 @
ST fA9TT & HRIGRT SIfHddT S UF g, 8hs A-oR gria drert ofk @ faemw vd damrad sfdert Aviet R dfed fafaa
faamt & Srfdpt Hivig <81
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Home India NHRC seeks Punjab govt's report on manner of I-Day observance at remote, border schools

India
NHRC seeks Punjab govt's report on manner of I-Day observance at remote, border schools

New Delhi, Aug 19 (PTI) The National Human Rights Commission has sought a report from the Punjab
government after a complaint alleged that Independence Day was “not observed in the manner” contemplated
under applicable governmental instructions in several government schools, especially those in border and remote
areas of the state. The state government has been [...]
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New Delhi, Aug 19 (PTI) The National Human Rights Commission has sought a report from the Punjab
government after a complaint alleged that Independence Day was “not observed in the manner” contemplated
under applicable governmental instructions in several government schools, especially those in border and remote
areas of the state.

The state government has been asked to submit an action taken report within four weeks, according to
proceedings of the case dated August 18.

An NHRC bench headed by its member Priyank Kanoongo asked the Punjab chief secretary to submit “state-wide,
district-wise and school-wise” action taken/compliance report.

It also specifically called upon the Secretary, Department of School Education and Literacy in the Ministry of
Education, to “examine and report” in four weeks the pattern consistent with the educational objectives and
constitutional values contemplated under the applicable national educational framework.

He was asked whether any additional advisory or corrective measures are required to ensure uniformity of
educational and civic opportunities for children across geographically and socio-economically diverse areas.

The NHRC also asked the Secretary in the Ministry of Home Affairs to examine the matter and take necessary
action.

The commission said it has taken cognisance of the complaint filed by Vinay Joshi of Maharashtra, who alleged
that in “several government schools in Punjab, particularly schools situated in border areas, rural, remote and
allegedly underserved areas, Independence Day was not observed in the manner contemplated under the
applicable governmental instructions”.

The students were allegedly “not meaningfully involved in flag-hoisting, the national anthem” and other
educational activities connected with the freedom struggle, constitutional values, fundamental duties and
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national responsibilities, and such alleged deficiencies may have “resulted in children in such schools receiving a
substantially different educational and civic experience from children studying in better-resourced or urban
schools,” it said.

The NHRC said it considers it necessary to examine whether children studying in government schools, particularly
those in rural, remote and border areas, were afforded an equal opportunity to participate in educational and co-
curricular activities that could acquaint them with the country’s constitutional framework, freedom struggle,
national symbols, civic responsibilities and national values, the proceedings said.

The commission said that while the manner in which a particular school conducts an observance cannot be
characterised as a violation of human rights, the matter should be examined if there is an “alleged pattern of
omission or differential treatment” resulting from administrative neglect to a particular class of children due to
their geographical or socio-economic circumstances.

This is warranted from a standpoint of the rights and dignity of children and the corresponding obligations of
public authorities, it added.

The commission emphasised that the observance of national festivals and inculcation of patriotism are important
parts of a child’s educational experience. However, such activities should not operate to the exclusion or restriction
of the child’s overall development.

Educational institutions are expected to provide an environment that facilitates the holistic development of every
child, including academic, physical, emotional, social, cultural and creative development, consistent with the
constitutional guarantee of the Right to Education under Article 21A of the Constitution of India, the rights panel
said.

Hence, the commission said it is necessary to ascertain whether the instructions applicable to schools in
connection with Independence Day, 2026 were “duly communicated to all government schools in Punjab, whether
they were implemented uniformly”.

The complaint specifically raises concerns about government schools located in rural and remote areas. The
commission said it is necessary to examine whether children in such schools were provided with the same
meaningful opportunity to participate in Independence Day activities as children studying in urban or better-
resourced schools.

The state shall also specifically clarify whether any “district-wise disparity” was noticed in the implementation of
the Independence Day programme, it said.

The commission asked what specific measures were adopted to ensure that geographical remoteness did not
translate into diminished educational, civic or cultural opportunities for children.

The commission said it further requires the state authorities to explain whether the “alleged non-observance or
inadequate observance, if established, had any bearing upon the educational, social and cultural development of
the children concerned”. PTI KND RUK RUK RUK



